
LOK SABHA DEBATES 
-- 

LOK SABHA 

Friday, July 12, 1996/Asadha 21, 1918 (Saka) 

(The Lok  Sabha met  a t  
Eleven 01 the Clock) 

[MR. SPEAKER in  Ihe Chaifl 

ORAL ANSWERS TO QUESTIONS 

[English] 

Leng th  o f  Nat iona l  H ighway8 i n  t he  Count ry  

t 

'41. SHRl  GlRDHARl LAL BHARGAVA 
DR.  SATYANARAYAN JATlA 

Will the Minister of SURFACE TRANSPORT be 
pleased to state : 

(a) the length of National Highways constructed 
In the country and the expenditure Incurred thereon 
during the last three years. 

(b )  whether the National Hlghways In Rajasthan, 
Madhya Pradesh, Tamil Nadu and Bihar are far low 
as compared to the other States, 

( c )  11 so ,  the reasons therefor, and 

(d )  the details of steps taken to construct more 
Natlonal Highways In these States' 

THE MIN ISTER OF SURFACE TRANSPORT 
(SHRI T G VENKATRAMAN) (a )  During the last three 
years, a length of only 240 knls has been added to 
the Nat lonal  Hlghway network by declartng State 
dlghways as Na t~ona l  Highways. In January, 1996 
As the road  was an exlst lng State H ighway no 
expenditure has been Incurred since 11s declaration 
as Na t~ona l  Hlghways 

(b )  No,  Sir 

(c )  and (d )  Do not arlse 

SHRl  RAMENDRA KUMAR . Slr, I am drawlng 
the at tent~on of the Chair to the answer Please read 
the Question and the answer 

MR SPEAKER . It IS the rlght of the Member who 
has asked the Ques t~on  

S H R l  R A M E N D R A  K U M A R  , M r .  Speaker  
Sir .( lnterruptionsJ' 

MR.  SPEAKER This will not go on record. 

SHRl GlRDHARl LAL BHARGAVA . Mr Speaker. 
Sir, I am totally unsatlsfled with the replv of the hon 
Minister. The total  length of Natlonal Hlghways in 
Rajasthan Is more than other states The Ralasthan ------ 

Not Recorded. 

Government is allocated half the amount requested 
by it lor  their maintainence, whereas more money IS 

al located to smaller states. In 1994-95,  the State 
Government had sought Rs .  47.26 crores.  Against 
thls you gave only Rs. 22 crores. With this amount.  
we cannot maintain the National Highways, and not 
a single paise can b e  spent o n  ten new projects 
which have been approved by the Indian Government 
I want to know from the hon. Minister, whether the 
total length of Nat ional  Highway, pass ing through 
Ralasthan is hlgher as compared to  other States? 
My second question is, whether it IS a fact that the 
allocated amount includes the cost of construction of 
lour lane Jalpur-Delhi Highway? 

SHRl  T G .  VENKATRAMAN : Sir, t h e  Jea rned  
Member has asked about the length and all that. In 
Rajasthan. the length is 2931 kilometers; in  Medhya 
Pradesh, it is 2946 kilometers; in Tamil Nadu, it is 
1896 kilometers: and in Bihar, it is 2237 kilometers 
Therefore, there is no question of comparison among 
the States With regard to the non-workabil i ty of the 
programmes sanctioned, the Finance Department has 
glven a very low budget and, therefore, we could not 
work them out. 

[Transla tion] 

SHRl GlRDHARl LAL BHARGAVA : Mr. Speaker. 
Sir, the hon. Mlnlster has not given a reply to my 
question. I am asking about Rajasthan of the total 
amount sought by the Rajasthan Government for the 
maintenance of the Nat~ona l  Highways, not even half 
IS given by the Centre. Whlle travelling from Delhi to 
Ja~pur ,  as soon as one enters Rajasthan, the vehlcles 
start making noise. This gives a bad  name to the 
Rajasthan Government Hence. my request is that 
the amount sought by the Rajasthan Government,  
should be glven in toto by the Centre. This 1s not 
belng done. Therefore, you should reprimand them. 
However. I am going to praise you in my State Mr.  
Speaker. Sir, help me. 

[Engl ish]  

MR SPEAKER . Do you have specific mlormat~on 
about Rajasthan' 

SHRl T G .  VENKATRAMAN : It is not a question 
of our spend ing The Government  requ i re  some 
amount The Finance Department IS awardmg some 
amount.  Whatever amount is  acceded t o  by  the 
F inance  Depar tmen t  on l y  we  a re  e x p e n d i n g  
Therefore, we wil l  ask for some more funds as the 
learned Member says.  

SHRl GlRDHARl LAL BHARGAVA Mr. Speaker. 
Sir, my second question is whether the Ralasthan 
Government has sent a proposal to the Centre for 
dec la r i ng  l l v e  r o u t e s  i n  t h e  s ta te  a s  N a t l o n a l  
Highways? T h e  t ime by wh i ch  It i s  l i ke ly  to  b e  
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approved. Another th ing is that buses and trucks 
involed in  accidents,  are seen overturned on the 
National Highways. W e  have been hearing for the 
last so many years that after every twenty Kilometres 
a traffic police post, an ambulance and a crane for 
towing away the vehicles involved in accidents would 
b e  p rov ided  to  prevent  traff ic congest ion .  What  
arrangements are you going to make regarding this? 
Along with this telephone facility l ike P C 0  should 
also be provided. This is a good suggestion. If you 
accep t  t h i s  s u g g e s t i o n ,  t h e n  th i s  sho r t  t e rm  
Government would be praised sky high. E lse ,  the 
Government would go, you would not be able to do 
this and I will also keep on cursing you. 

[Engi~sh] 

SHRI T.G VENKATRAMAN : Sir, the hon. Member 
may put a separate question. He is putting questions 
on a different plane I want a separate question to 
be put in this regard . . . (  Interruptions) 

[Translation) 

SHRI GlRDHARl LAL BHARGAVA : Mr. Speaker, 
Sir, this is no reply Hon Mmlster, mine was a good 
questicn regardr ig pollcy matter ..(lnterrup!ions) No 
sums are being allocated to us whereas small states 
are bemg given funds. 

DR.  SATYANARAYAN JATIA : Mr Speaker, Sir, 
the Centre is not bothered about roads And the 
Cen t re  g i ve  a b s d u t e l y  no  a t t en t i on  on  the i r  
malntenance. Due to thls, each year Rs. 900 crore 
is spent on the roads, lncludmg t h e ~ r  maintenance 
This has to be borne by the country. This burden is 
reflected in the form of price r ise.  You are yet to 
const ruc t  any new road You have sa id  that  an 
announcement was made regarding construction of 
240 Km cf roads. But no new road construction work 
was taken up The State Governments have to look 
after the road maintenance And when they seek 
funds, you do not glve Under such circumstances, 
11 the  Cen t re  do  n c t  p r o v i d e  funds  fo r  t he  
rnalntenance of roads, then thls problem will not be  
solved Therefore, Sir, I want to know through you, 
whether Gov6rnmer.t have given Rs. 30  crore,. as 
sought by the  Madhya Pradesh Government  for 
malntenance of roads" If not. then what will happen 
to  t he  r o a d s ?  H a v e  y o u  f o r m u l a t e d  a n y  
comprehensive p d i c y  in this regard? 

[English] 

S H R I  T G VENKATRAMAN Slr ,  as a 
comprehenslve M s w e r  to the ques t~ons  ralsed by 
my friend I thlnk I can en l~ghten him by the answers 
I am going to glve him 

K e e p l n g  In v l ew  t h e  c r y i n g  n e e d  fo r  t he  
development of the Nattonal Hlghways In the country, 
the overall deflclencles including the funds needed 
fo r  augmen t i ng  the ln f ras t ruc tura l  f a c i l i t ~ e s ,  t he  
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immediate requirement for Nat ional  Highways has 
worked out to or amounted to  Rs. 7,730 crore. But 
the  Planning Commiss ion has drast ical ly p runed  
down the requirement and a meagre amount of Rs. 
2,260 crore was allotted, and enhanced to Rs. 3,100 
crore only to take care of the inflation in the meantime 
- and was earmarked for the development of the 
Nat iona l  H ighways,  T h e  a l locat ion  m a d e  by  t he  
Planning Commission is hardly sufficient to take care 
of the requirement of the ongo ing works on  the 
existing National Highways. 

Now I wil l  read out the allotment per  year. In 
1992-93 funds to the tune of Rs .  677 crore were 
demanded but only Rs. 433 crore was the allocation. 
In 1993-94 Rs. 655 crore was demanded but Rs .  
565 crore was the allocation, in 1994-95 Rs 1120 
crore  was the  demand  a n d  R s .  6 3 3  c ro re  was  
a l l oca ted  a n d  i n  1995.96 R s .  1 3 5 8  c r o r e  was  
demanded but on ly  Rs .  1138 crore  was  al lot ted 
. . . (  Interruptions) 

DR SATYANARAYAN JATIA : H o w  a r e  we  
concerned about it? 

S H R l  T . G .  VENKATRAMAN : P l e a s e  h e a r  
me . . . (  I n te r rup l~ons j  We have been asklng for the 
necessary amount.  But the allotment is meagre I 
cannot help it . . . (  Interrupt~ons) 

MR.  SPEAKER . Please listen to the Mlnlster 

MR SPEAKER , Please llsten to him You want 
an answer and you are not allowing him to answer. 
What is thls? 

SHRI T G  VENKATRAMAN Sir, I have already 
read out the year-wise details because we requlre 
cer ta in  amount  but  t he  amoun t  a l lo t ted  is on ly  
meagre I will ask for more amount That IS al l  I can 
do 

MR.  SPEAKER He 1s golog to ask lo r  more 
funds. What can the Minlster do? The Mmlster of 
Finance IS smlling approvmgly 

DR.  T. SUBBARAMI REDDY : Slr, as we all know, 
Andhra Pradesh is one of l he  largest States in the 
country which IS dreamlng to achieve more prosperity 
through ~ndustrial isation, and lor  achlevlng industrial 
p r o g r e s s  w e  n e e d  t h e  b e s t  r o a d  s y s t e m  B u t ,  
unfortunately, the road posit lon 1s very bad .  In fact, 
in 1992, our State Government had sent a proposal  
for taklng up 4,800 kilomotres of National Highways, . 
b u t  t i l l  n o w  o n l y  3 , 0 6 2  k m s  h a v e  b e o n  
approved .(/nterruptions) 

SHRI  RAMENDRA KUMAR : Slr, t ho  Member  
concerned is asking a Supplementary quest lon In 
relation to Andhra Pradesh.  Tho name of Andhrs  
Pradesh does not appear in  the main quer t lon .  So, 



Oral Answers ASADHA 21, 1818 (Sake) 

he should not b e  allowed to ask a Supplementary i r ~  
relation to Andhra Prades State. 

[Translation] 

S H R l  SHATRUGHAN P R A S A D  S l N G H  : M r .  
Speaker, Sir, nothing has been given to Bihar for the 
last several year. 

[E n g  /is h] 

DR.  T. SUBBARAMI REDDY : Sir, I want to know 
abou t  S ta te  H i g h w a y s  conve r ted  in to  N a t ~ o n a l  
H~ghways  on the b a s ~ s  of the yardsticks specified on 
the basis of the slze of the State .(lnterrupfions) 

MR.  SPEAKER , The questlon relates specif~cally 
to Ra jas than,  Madhya Pradesh.  Tam11 Nadu and 
Bihar If the hon. Minister has the information, i have 
no ob jec t~on .  

(Inferruptions) 

MR SPEAKER The quest~on is not on Andhra 
Pradesh 

(Inferrupfionsi 

SHRI SHARAD PAWAR . T h e  f~ rs t  quest~on relates 
to the length of National Highways In the country 
So II IS relatmg to the country 

DR T SUBBARAMI REDDY Sir, the questlon 
relatos to  the lenglh of Nal ional  Highways In the 
country (Inferrupfrons) 

MR SPEAKER If the hon M ~ n ~ s t e r  has the 
~nformat ion I have no o b p c t ~ o n  

MR SPEAKER There should be order in the 
House 

[Translafron] 

SHRIMATI JAYAWANTI NAVIN CHANDRA MEHTA 
Mr Speaker, Sir, look tiere also 

MR SPEAKER I will d e f ~ e  look 

MR SPEAKER I w ~ l l  come to you Why are you 
In a hurry l ~ k e  th1s7 You are wastlng the tlme o f  the 
House If you want to ask Supplementarles, you kep 
quiet I w ~ l l  not ellow anybody slandlng lihe t h ~ s  The 
cr l ter lon o l  a l lowing Supplementar les IS to ralse 
hands and I n o t ~ c e  11 If you r tand up, you w ~ l l  not get 
il 

DR T SUBBARAM1 REDDY Slr, l  would request 
the hun M~nls ter  o f  Flnance to glve top prlority In 
allocating funds for construct~ng Nallonal Hlghways 
all over the country If we want to remove poverty. 
then we have l o  achieve massive industriallsation 
Unless we have the best transport syslem through 
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express roads, we cannot dream this achievement 
. . . (  Interruptions) 

MR SPEAKER : What IS your quest~on? You are 
only suggesting. 

(Interruptions) 

DR.  T SUBBARAMI REDDY , Sir, I understand 
that the hon. Minister IS not gettlng suf f~cient funds 
from the Finance Ministry to give the matching grants 
even lor getting loans from A.D.B. and also World 
Bank .(Interruptions) 

MR.  SPEAKER : If you understand, then why 
have you to ask questions? Please ask a questlon 
now. 

DR T. SUBBARAMI REDDY . Therefore, I would 
hke to know from the hon Minister what steps he 1s 
taklng. The hon Minister IS saying tha: money 1s not 
available. We have got a very d y n a m ~ c  F inance 
Min is ter  who c a n  a lways  m a n a g e  t o  g l v e  t h e  
rnatch~ng funds for the construct~on of the National 
Hlghways In the country. (lnferruptrons) 

MR SPEAKER . You r,ave asked your question 
Enough I S  enough 

SHR! T G VENKATRAMAN The question does 
nr,t pertaln to Andhra Pradesh. 

MR SPEAKER - If you have ~nformat ion ,  you can 
p r o ~ v d e  h ~ m  Othe rs ie  y o u  c a n  g l v e  h ~ m  t h e  
~nformat ion later on 

SHRI T G VENKATRAMAN As the maln question 
relates to only three States. I have gathered answer 
only for that I want a notlce for t h ~ s  questlon 

MR SPEAKER , Please supply him the answer 

SHRI T G VENKATRAMAN Yes, Sir 

SHRl NAWAL KISHORE RAI . Mr Speaker, Sir. 
nothing has been sald In reply to the questlon whlch 
also referred to Gihar Blhar I S  the most backward 
stale and the roads have not been  repa i red by 
making s p e c ~ a l  allocation for thelr maintenance 
Blhar has been Ignored As far as p a n  (a )  of my 
quest lon IS concerned.  I want to  say t h ~ t  hon 
M ~ n ~ s t e r  shou ld  rep ly  as to  whe the r  B ~ h a r  has  
recommended 5 .7  roads for giv ing the s ta tus  of 
Nat~ona l  Hlghway durlng the last Flve Year P i a n  and 
Patna. Muzaffarpur, Sonvarsha and Bh~tamore roads 
as t he  th i rd  number .  Whe the r  y o u  a re  t o  take 
immediate decislon on these proposals and whether 
those roads will b e  declared as National Hlghway? 
Wlth regard lo  part (h) of my questlon I wan1 to know 
as to whether you  want to get al l  t he  N a t ~ o n a l  
Hlghways of Bihar reconslructed by maklng a d d ~ t ~ o n a l  
allocatron. I Want your dlrectlve In regard l o  B ~ h a r  
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being ignored. Hon. Minister should admit that Bihar 
is being neglected. 

[English] 

SHR l  T.G. VENKATRAMAN : Sir ,  there is no 
question of neglect by the Government. Bihar has 
got 2 , 2 3 7  k i l o m e t r e s  of N a t i o n a l  H ighways  
. . ( In ter rupt ions)  T h e  tunds  tor  deve lopmen t  of 
National Highways have progressively reduced from 
1 . 6  per cent of the total in the First Plan to  0 .6  per 
cent in the Eighth Plan. Therefore, every year it is 
be ing  reduced .  I n  t h e  c i r c u m s t a n c e s ,  t he re  is 
financial crisis. I will p lead for Bihar also. 

[Translat~on] 

SHRl NAWAL KISHORE RAI : Mr. Speaker. Sir, 
the 9ihar Government has sent some proposals for 
roads to the Central Government. No reply has been 
sent by hon .  Minister in th is regard.  I want your 
pro tec t ion .  Hon .  Min is ter  shou ld  spe l l  out  as to 
whether new Highways are going to b e  constructed. 

[English] 

MR.  SPEAKER : The Minister will look into ~ t .  

SHRl T.G. VENKATRAMAN : Yes Sir. 

SHRl PRAMOD MAHAJAN : Sir, the basic problem 
with the National Highways is the resource crunch. 
The demand from d~f ferent  States is htgh and the 
money supplied to the Ministry ot Surface Transport 
is too low. I would like to remind one sentence of 
John. F Kennedy and then I will ask a very b r ~ e l  
question Once he said . 'America has good roads 
not because it IS r ich, it is rich because tt has good 
roads' .  

This is the most neglected Minrstry I would llke 
to draw your a t t en t~on  to  a unanimous Reso lu t~on 
passed by  Ihls Parliament on May 13. 1988 On May 
1 3 .  1 9 8 8  o u r  Pa r l i amen t  p a s s e d  a unanimous 

Resolution earmarking a cess on sale of petrol and 
diesel at five per cent t o  the Central Road Fund. In 
tF,e last six years we have seen five Governments 
and none of these Gove rnmen ts  honou red  t h ~ s  
Rosc lu t~on ( interrupt~ons) 

SqRl  P M  SAYEED . That tncludes yours also 

S t i R i  PRAMOD MAHAJAN . M i ~ e  was only for 
13 days .(lnterrupt~ons) 

SHRi P M  SAYEED : YOU took declstons in lunch 
l ime (lnterrupt~ons) 

SHRl PRAMOD MAHAJAN We took one dec ls~on 
In lunch time and you always remind me every day 

[Transla tlon] 

i dtd it empty stomach whereas you have done 
11 with your belly ful l .  

[Engbs h] 

Sir, it is the conlempt of the Indian Par l~ament 
t h a t  t h l s  L o k  Sabha  has  p a s s e d  a u n a n i m o u s  

Resolution eight years back asking flve per cent on 
the sale ot petrol and diesel l o  the Surface Transport 
Ministry and It is not g iven. Unless we give th is 
a m o u n t ,  a l l  S ta tes  may  q u a r r e l  h e r e :  b u t  no  
Government or no Minister will be  able to give even 
500 kilometres per year as National Highway. 

So, I am requesting the Finance Minister and the 
entire Government. He cannot say : ' I  am Surface 
Transport Minister and I have nothing to do  with the 
Finance Minister'. 

SHRl T.G. VENKATRAMAN : I am pleading with 
them. 

SHRl PRAMOD MAHAJAN : Sir, as a Government 
I am asking them to know as l o  when are they going 
to  implement t h ~ s  Resolut ion of Par l iament giving 
adequa te  f u n d s  t o  t he  C e n t r a l  R o a d -  F u n d  
. . .( Interruptions) 

MR.  SPEAKER : Please l isten. This IS a very 
very important question. 

SHRl T.G. VENKATRAMAN . Sir. I quite agree 
with the suggestion made by my learned friend on 
the other side. I have also been pleadmg for that, 
but I am not gettlng a positive answer I will make 
the Finance Minister agree to that . . ( lnterrupt~ons) 

MR SPEAKER . Please llsten to me  

SHRl PRAMOD MAHAJAN : Sir, this is a very 
important Resolut~on passed by Parl iament. If such 
IS the reply, then.  al l  the quest ions ralsed would 
become trrelevant You only say that you cannot help 
it, but somebody has to help out the situation 

MR.  SPEAKER . I th ink,  Mr Pramod Mahajan 
has ra i sed  a very  very impor tant  I ssue .  1 a lso  
remember  t h e  p a s s i n g  of t h i s  R e s o l u t i o n  
unanimously on the floor of this House which has 
been referred to by the hon Member I would also 
11ke to know what has happened to that Resolution 
The Government should come out stating why ac t~on  
could not b e  laken on 11 What are they going to do  
with the Resolut~on' Then, I will allow hal l -an-hour 
d l s c u s s ~ o n  o n  this ques t i on  b e c a u s e  il IS very  
important 

SHRI NIRMAL KANTl CHATTERJEE You have 
to ask all 
answer. 

' 4 2  

the former F ~ n a n c e  Ministers to get Ihe  

Revival of Sick PSUI 

+ 
SHRl BASU DEB ACHARIA 
SHRI SOUMYA RANJAN 

W ~ l l  the M ~ n i s t e r  of F INANCE b e  p leased to 
state 

f a )  t h e  d e l a i l s  o f  t h e  s t ck  P u b l l c  S e c t o r  
Under lak~ngs declared sick as on date, location-wlse, 

(b)  whether the Governmenl  have started the 
process for revlval of these unils; 


